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Participants : Dasmunsi Shri Priya Ranjan,Singh Dr. Akhilesh Prasad,Chowdhury Smt. Renuka,Meena
Shri Namo Narain,Patil Shri Shivraj_V.

>

Title: Papers laid on the Table by the members/Ministers.

12.01 hrs.

PAPERS LAID ON THE TABLE

THE MINISTER OF HOME AFFAIRS (SHRI SHIVRAJ V. PATIL): Sir, I beg to lay on the Table a copy each
of the following papers (Hindi and English versions) under sub-section (4) of section 3 of the Commissions of
Inquiry Act, 1952:-

(1) Report of Justice Nanavati Commission of Inquiry set up to inquire into certain matters connected
with riots which took place in the National Capital Territory of Delhi and other parts of the country

on and after 315 October, 1984 in the wake of assassination of Smt. Indira Gandhi, the then Prime
Minister of India.

(2) Memorandum of Action Taken on the above Report.

(Placed in Library, See No. LT 2449/05)

MR. SPEAKER: Shri George Fernandes, I have received your notice. The rules do not permit that. But, I will

request you to give another notice so that a proper discussion can take place.

THE MINISTER OF WATER RESOURCES (SHRI PRIYA RANJAN DASMUNSI): Sir, I beg to lay on the
Table-
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(1) (1) A copy of the Annual Report (Hindi and English versions) of the Brahmaputra Board, Guwahati,
for the year 2003-2004, along with Audited Accounts.

(11) Statement regarding Review (Hindi and English versions) by the Government of the working of
the Brahmaputra Board, Guwahati, for the year 2003-2004.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1)
above.

(Placed in Library, See No. LT 2450/05)

wdies HATeg Bt Iog HA (sfiwcht Y@ Aterd) : sremer o, F Frafafad w3 @ ved W g -

(1) IRa gdeq fawm fam fafiee qen wies #3rem & d9 af 20052006 & forg gy wwsiar @+ @t ta ufa (RS
AT TS HHT) |
(Placed in Library, See No. LT 2451/05)

(2) FHuHl AMATH, 1956 B ORT 619% B IUERT (1) & Iicdia F=fefaa u=l &t vah-ud ufay ([FS dem 3Rl dwmwo)

() wRa wdeq fagra frm fafice, 8 feeell & af 2003-2004 & HRIST B
WRER GRI T

@) R wieT e frm fafies, 78 el &1 af 2003-2004 &1 a1fis ufay
e, @R o qe 89 R FrRiEd - Hererariieid @1 femfor|

(3) Sua (2) # SfeafRaa =1 &1 |91 e 1) @ 7 g0 fdw & ror guiy aren faaxor (B e &St wwawo) |
(Placed in Library, See No. LT 2452/05)

P AATAT H AT HA AT IUHFA JHA, GTel TG qreoii-1ep faaxor #31erd # o7 731 *m04 (37t Sifeerer i) -
erene o, # fFrefalRad o3 91 yea R @ § -

(1)  ®u fafm, 1956 @ O 619% & it fFr=ifaRad u3i &t ya-ya ufa (B qem oish o) -

@ (@) HerRig Pfi-vam e M fafics, g8 @ af 2001-2002 &
BIRIBRU B BN gRT FTHIET |
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@)  weRg Hi-sam e frm fafics, 3= @1 al 2001-2002 &1
arfie yfaes, aramdfea o den S W as-wererares @ fearfora|

(Placed in Library, See No. LT 2453/05)

(@) (Th) @al pi-sar Frem fafiics, feraga & af 1999-2000 &
HRIBR B ARDR gRT FHE |

@) & Ffi-gam frm fafiice, fassragw &1 af 1999-2000 &1

arfits wfaded, oramAferd oy den 99 W FAdas-weeraraes Bt femfor|
(2) Sugad (1) ¥ Sfeafea w3 @1 9w ded R @ ¥ gY o & aRo @i T @ faarur (& aen
ST HXDHI) |

(Placed in Library, See No. LT 2454/05)

MR. SPEAKER: Item No.6. Shri Taslimuddin to lay the paper.

Dr. Akhilesh Prasad Singh, you have not taken my permission. It will not be allowed. I will take strong
view of this.

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT AND FORESTS (SHRI NAMO
NARAIN MEENA): Sir, I beg to lay on the Table-

(1) A copy of the Annual Accounts (Hindi and English versions) of the Central Pollution Control Board, Delhi ,
for the year 2003-2004, together with Audit Report thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1)
above.

(Placed in Library, See No. LT 2455/05)

(1) A copy each of the following Notifications (Hindi and English versions) under section 26 of the
Environment (Protection) Act 1986:-

(1) The Environment (Protection) Amendment Rules, 2005 published in Notification No. G.S.R. 272 (E) in
Gazette of India dated the 5 May, 2005.
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(i1) The Environment (Protection) Second Amendment Rules, 2005 published in Notification No. G.S.R. 315
(E) in Gazette of India dated the 16t May, 2005

(Placed in Library, See No. LT 2456/05)

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND MINISTER OF STATE IN THE
MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (DR. AKHILESH PRASAD
SINGH): Sir, I beg to lay on the Table a copy of the Bureau of Indian Standards (Recruitment to
Administration, Finance and Other Posts) Amendment Regulations, 2005 (Hindi and English versions)

published in Notification No. G.S.R. 275 (E) in Gazette of India dated the 5" May, 2005 under section 39 of the
Bureau of Indian Standards Act, 1986. (Placed in Library, See No. LT 2457/05)
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